
CS NO. __________ 

RAVINDER KUMAR SHEKHAWAT VS. TEJINDER SINGH 

 

 

22.06.2021 

  Fresh suit received by way of assignment. It be checked 

and registered. 

  HEARD THROUGH VIDEO CONFERENCING. 

Present: None.  

 

  Put up for consideration on 06.07.2021. 

 

 

 

             (ANURAG CHHABRA) 

          CIVIL JUDGE-03(C), THC 

                    22.06.2021 
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